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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, EASTERN ZONE 

BENCH AT KOLKATA 

 

O.A. No. 132/2023/EZ 

(Originally O.A. No. 441/2022 at Principal Bench, New Delhi) 

 

IN THE MATTER OF: 

Sidhnath Tiwari 

...Applicant 

Versus 

The State of Bihar & Others 

...Respondents 
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1.  Counter Affidavit on behalf of 

Municipal Commission, G.M.C. 
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2.  Copy of Sewage Treatment Plant & 

Interception and Diversion dated 

01.09.2025 along with service report. 
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3.  Copy of the Aadhar Card  10 

 

 

 

Date: 01/09/2025 

Place: Gaya, Bihar. 

 

Filed by: 
 
 

 
 

 
Mr. Ghanshyam Pandey, 

Advocate, 

M: 9686750386 
E: ghanshyamlegal@gmail.com 
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Prepared in my Office

Advocate
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Gaya
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